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आदेश/O R D E R 

 
 
 

PER DR. MANISH BORAD, ACCOUNTANT MEMBER : 
 
   

The present appeal is directed at the instance of the assessee against the 

order of the National Faceless Appeal Centre, Delhi (hereinafter the “ld. 

CIT(A)”) dt. 13/07/2023, passed u/s 250 of the Income Tax Act, 1961 (“the 

Act”) for the Assessment Year 2012-13. 

2. None has appeared on behalf of the assessee. There is an application 

dt. 18/09/2023 filed by the director of the assessee company stating that the 

assessee does not want to pursue this appeal and requesting for withdrawing 

the appeal. Accordingly, we dismiss this appeal as withdrawn. 

3. In the result, appeal of the assessee is dismissed. 

Order pronounced in the Court on 19th February, 2024 at Kolkata. 
 

 
  

 Sd/-  Sd/- 
                                                         

       (SONJOY SARMA)                          (DR. MANISH BORAD) 
     JUDICIAL MEMBER            ACCOUNTANT MEMBER                                             
 

 
Kolkata, Dated  19/02/2024                      
*SC SrPs 
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